April 2023

Commercial Court (District Level) Nava Raipur (C.G.)
Statement for the Month of April, 2023

S:No. | Nature of Cases |Opening Balance mStt'N?éﬁgg the Dist;:]c;saloatt;l:ing Closing Balance
1 Civil Suits 13 a 0 13
2 Arbitration 27 6 3 30
3 Execution 26 3 0 29
4 Misc. Cases 4 1 0 5
5 Misc. Appeal 0 0 0 0
Total 70 - 10 3 77
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[See Rule 32))
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List of cases e-filed during the month April, 2023
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SHEDULE-It
e o _ B [See Rule 3(2)]
Form 2 T N )
_ B o List of cases in which e-Payment of Court fees was made during the month April, 2023
[ Pt A R mm s L et o e v e
i i
Sr. No. Count District | Case No. Petitioner Name Vs. Respondent Name ! Advocate | Date of Date of g-payment of
| i l Registration Lourt Fees
. — SR VNI i o m—— mramme b e e ci—ea s e e e L —
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T - S Ve Anioth e
ommercial Court . Arbitration M/s. Raasi Refractories Limited Vs M/s Steel ; .
1| (istrict Level) Nava : RAIPUE C.G- § vy inm023  Authority of India Linited [Bhattacharya, Mr. Aditya | 10-04-2023 | 10-04-2023
Raipur (C.G.) ! ] o o IShrwastava f
: Executionof o, « .o o . . ST - ! T
p ‘M{s. LA Chemico Private Limited. Vs Chhattisgarh
2 - Arbitral Mis. ; Lited. M. Yash Arora ! 11-04-2023 11-04-2023
o Award/13/2023 iMed[c‘al Serwcrfs C(Ieromuun Limited o ' ST |
" " Arbitration  iM/s. Dilip Buildcon Limited Vs SOUTH EASTERN [Mr. Naman Nagrath, Mr. P
3 T .7 _|_MUCA3073  COAL FIELDS LIMITED Utkarsh Sonkar | 1H0420283 ) 11-04-2023
N . Arbitration M/s Naik Mines and Ores India Pvt. Ltd. Vs M/s [ Mr. Akshay Sail and Mr. T
4 L | MIcnaps  Shiv Mineat e Crems ‘ iAmey Suzoriya rivas | uuas
i Arbitration iM/s, LRC Speciality Private Limired Vs M/s Apama . | [
| 5 - o MIC/15/2023  Carbons Privare Limited . Aditya Verm | 18de2028 18042023
i T N e " e o " iShri Praveen Das, Shri ; -
1 o i . . ‘ \
6 | e . Arbiwation lMaeer_l:l Pankaj Agrawal Vs Carnival Films Private Anand Dacariya, Shri ! 24-04-2623 24-04-2023
| MJIC/16/2023 |Limtied ] {Anxit Jain !
- i e e e e e 4 iomane P R ORI (L e S - i .
| N - MiscJudicial  Goyai MG Gases Pvi. Ltd, Vs Steel Awthority Of .. a A | =
7 - ) Cases/4/2023 _.India Bhilai Steel Plant_ . [Bhe Jadn Joshi s0an | Bheam
. Arbitration ‘South Eastern Coalfields Limited and Another Vs L g i 14 :
8 - i MIG/7/2023.  |M/s Dhruy Guards Private Limited _ IMr. Pankaj Singh 27042023 | 27042023
! Executionof | :
] - - } Arbitral [Ms. J.K. Agrawala Vs Union of India and others \Mr. Ashok Mishra 29-04-2023 |  29-04-2023
L e | Award/1472023 | — o l !
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SHEDULE-I
[See Rule 3(2)]
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List of cases in which Electronic Service of Process has taken place during the month April, 2023 E
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“ M/s, Dilip Buildcon Limited | ! i
Vs. SOUTH EASTERN . *
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Raipur C. G MJC 13/2023 | AT FIELDS LIMITED Mzr. Rishabh Garg 11.04.2023 19.04.2023 [
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; X Meena Pankaj Agrawal Vs, Shrsl;ﬁa;i:;gas’ i i
'Raipur C.G.; MJC 16/2023 Carmival 'FIII:HS Private Dadariya, Shri Anki ) 24.04.2023 | 28.04.2023 |
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SHEDULE-!

[See Rule 3(2)]
" Form 4 S -
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List of cases in whlch Case Management Hearmg was held durmg the month April, 2023
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| ., M/s Rajendra Kumar Poddar Shuri R]Shat!h
| Cominercial Vs Garg, Shri
Suit Class . Vividh shah, | 26-03-2021 25.04.2023
! ‘Brapop1 | South E";fitgi‘:eg"aﬁ“ﬂds Mr. Vaibhav I
: Shukla |
e S DU - TN S - _,Wﬂ
|
; E
M/s Pl‘i—lk.::‘lsl.l Industries 1 Shri Topilal
Commercial Limited ‘Bareth. ~ ;
Suit Class Vs Shri X | 30-09-2022 - 24.04.2023 |
B/472022 | M/s Chhattisgarh Power and | o “h al‘l“ : :
Coal Beneficiation Limited | 8
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Mediation Data on Quartery 84

"Form 6 (i) : Mediation Data on Quartetly Basis
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